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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

IN THE MATTER OF:

Original Application No. 135/2024/€z

(Earlier 0.A No. 226/2024/PB) i
RUPA DEVI A
2
..Applicant o
-Versus-
STATE OF JHARKHAND & ORS.
..Respondents
COUNTER AFFIDAVIT FILED BY MUNICIPAL COMMISSIONER, DHANBAD,
JHARKHAND, (i.e. RESPONDENT NO. 3 HEREIN).
. NOTARY
UHANBAD

l, Rroldasl Ve, son of % _ wi4_aged about _ys years, by
Religion - 14‘,(_\9\‘,, , by Occupation - Service under the Dhanbad Municipal

Corporation in the office of Assistant Municipal Commissioner, Dhanbad,
Jharkhand,

having its
L {\o um\ Jhombc\a,!

solemnly affirm and state as follows:

office at

, Jharkhand,do  hereby

1. That, | am the Municipal Commissioner, Dhanbad, Jharkhand,Respondent
No. 3 herein andthat | am aware of the facts and records in the instant
case and have gone through the allegations and contentions in the

Original Application as such | am competentto make andaffirm the
instant Affidavit.

(¥ Scanned with OKEN Scanner




MO TARY

LHANBAD S

2

2. That, | am a law-abiding Citizen of India and very much respect the

Constitution and Judicial System of India.

3. That in pursuance and in compliance to the order dated 13.05.2024 and
01.08.20240f the Hon'ble Tribunal in the instant Original Application this
Counter Affidavit is being filed byMunicipal Commissioner, Dhanbad,

Jharkhand,Respondent No. 3 herein.

Prepamh Baseras

4. That this affidavit is being filed for bringing necessary facts and

statements on record for just and proper adjudication of this case.

5. That in compliance to the said order dated 13.05.2024 passed by the
Hon’ble Tribunal, the Deputy Commissioner, Dhanbad, Jharkhand
constituted an inspecting committee vide its letter no, 03(Mu)Go, dated

05.10.2024 comprising of the following members:

i DFO, Dhanbad,
ii. Municipal Commissioner, Dhanbad,
ii.  Exdecutive Engineer, Minor Irrigation Department, Dhanbad,

iv. Regional Officer, JSPCB, Dhanbad.

6. That the said inspection committee members carried out the said
inspection on 13.11.2024 and on basis of such recommemdation the said

inspection committee came up to the following recommendation on

29,11.2024:

\¢ On the basis of facts found during inspection, any signs of pollution from

(K% 1 ) lumping site into the Joria was not observed by the committee. However,

‘;‘::‘,T't may be required to shift the dumping site to any suitable place for
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disposal of municipal solid waste, as per Municipal Solid Waste Rules,
2016 and it’s further amndments.”

A photocopy of the said Inspection Report dated 29,11.2024 is annexed

herewith and marked as Annexure A,

. That, this Counter Affidavit Is filed bonafide and in the interest of Justice,

It is therefore prayed that Your Lordships, may kindly be pleased to

accept the instant Counter Affidavit.

. That the answering respondent seeks leave to file any further affidavits, if

required, as per direction of the Hon’ble Tribunal,

. | state that the statements contained in paragraphs Nos. 1 to 4 are true

to my knowledge, the statements contained in paragraph Nos. 5 to 6 are
true to my information derived from the official records of the case,
which | verily believe to be true and the rest is/fare my respectful

submissions before this.Hon'ble Tribunal.

NOTARY
UHANBAD 4

‘\D,,_“)tm'\\ R
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NOTARY
UHANBALD

VERIFICATION

| 1, E"Yfk\ioj)'\/\ Mosmey , SON OF 3‘\9&.\\3»3. B Qé&g! aged about L, years, by
Religion - %_, by Occupation - Service under the Dhanbad Municipal

Corporation in the office of Assistant Municipal Commissioner, Dhanbad,

Jharkhand, having its office at

DHANDAD ~, Jharkhand.

§
Date: § | FEB 200

Place: pynnpAD

@M & SeR et in

Deponent
|dentified by me;

\\\9‘5{’5 OTARY \\\'W‘» 3

Advocate

UHANBAD

AUUIOS2A

w3 297 (i) (2) of e Cr. P.C. 1972
{Act Mo 11 ¢f 1974) & u/s (8) (i)
of the Noturles Act 1952

(Act No 53 of 1932)
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Inspection Report on NGT 0.A. No 135/2024 (Rupa Devi & Others Vs, State of
Jharkhand) and by the order

Hon'ble NGT has passed an order on dated 13.05.2024 in 0.A. No, 135/2024/ EZ
(Earlier 0.A. No. 226/2024/PB) and constituted a joint committee comprising District
Magistrate, Dhanbad, Jharkhand State Pollution Control Board and representative of
Principal Secretary, Department of Water Resources of Jharkhand,

In the light of the above order, D.C. Dhanbad has constituted inspecting committee
vide It's letter no. 03(Mu)/Go, Dated -05/10/2024 of following members :

District Forest Officer, Dhanbad.

Municipal Commissioner, Dhanbad.

Executive Engineer, Micro Irrigation Department, Dhanbad.
Regional Officer, JSPC Board, Dhanbad.

Ll o Sl o

In the light of above, a Joint inspection was carried on 13.11.2024 of the concerned
site by constituted committee members 1. Sri Vikash Paliwal, DFO, Dhanbad, 2. Sri Ravi Raj
Sharma, Municipal Commissioner, Dhanbad. 3, Sri R.B. Mishra, Executive Engineer; Micro
Irrigation Department, Dhanbad and 4. Sri Vivek Kujur, Regional Officer, Jharkhand State }

Pollution Control Board, Dhanbad.
The Dumping Site and the nearby Joriya was inspected by the constituted Committee,
by the DC, Dhanbad. The distance between the dumping sites and Joriya and it's

geographical conditions was assessed by the Team. The concerned waste dumping site is
sitnated At - Elra, PO- Bansjora, PS- Loyabad, Dist- Dhanbad near old abandoned quarry of

BCCL.

During inspection following facts were found w.r.t. Complaint regarding water pollution

!

due to garbage dump :

1. The distance between dumping site and nearby Seasonal Joria (Nallah) is about'500

Mtr. near Kali Mandir at South-East side.
2. The Joria is a Seasonal Drain in which water main

of Basdeopur Colliery.
3. Water flow in Joria near Kali Mandir was found in very less quantity and during peak

summer season as informed by locals. '
4. Joria comes towards the Kali Mandir from North-West side through railway

ly comes from mine water discharge

underpass.

Dump site is
6. No any kind of direct discharge was found from dum

inspection.

about 300 meter from this railway underpass.
p site towards joria during the

o
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. During -the inspection local residents present there ‘did not inform about water

pollution in Joria,

. Dump site is situated in abandoned mine area which is situated more than 500 meter

away from nearby habitation and during the inspection spread of garbage from

designated site was not observed .

9. During the inspection joria was found in it's natural state of flow and no observable
signs of pollution was observed.

10.Water samples were collected from ahead of railway underpass near shamshaan ghat
for upstream and about 450 meter downstream of kali mandir site. .

11.Samples have been analyzed and as per reports parameter were found within limits

which is placed under Class-D (Copy of analysis report is enclosed).

Recommendation :

On the basis of facts found during inspection, any signs of pollution from dumping ;’
site into, the Joria was not.observed by the committee. However it may be required to shift
the dumping site to any suitable place for disposal of municipal solid waste, as per
Municipal Solid Waste Management Rules, 2016 and it's further amendments.

i S ML
V- \?L%Wq ,l\\oﬂ%/m ' %\\\\ " A} A A

Regional Officer Executive Engineer Municipal C_o‘mmissi‘oner D.F.0,
J.S.P.C.B, Dhanbad. Micro lrrigation Dept. Dhanbad. Dhanbad. ‘
Dhanbad. |
Page 2 of2
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Jharkhand Stale Pollution Contiol Board,
MIG-1, Mousing Colony,Dhanbad-026001

————— e — -

“Lab Ref No.3095
Analysis report of Physico Chemical Examinaiton of

Name & Adidress ol the nallah

Pomt of Colleciton
Samsanghat

Dale and Time of Collection ;

1" 0320-)510094

e —

Dale .A'.L;L/. 1.\,.1‘._0‘_...

sewage/Trade Effluent
Ckarajor Nallah Basjora, Dhanbad

A Sample of U/S Ekarajora nallah near

13111/2024 Al-11:45 AM

Collected by Sri §. Das, S.T.
Sample Source Nallah
K—S",No \Paramelers ] Limits Wﬁ
[ [ Temp AW C l >140°C 4—""“’——'5572'5_’—_&
: TR T 5590 S A 2 RN
= TDO mgit | T
4 [BOD mgllt 30 mgll 6.8
5 | cOD mg/lt 250mgh T i
"é'g"f'ﬁ@( e ST e ”"”’”—““—772"’__'_—~
T i S O L 1 %
— 5 [T.0.6. mglt - 636
—5 TR e o
f- ~TCalcum SEa - 3 304 |
,’#. m;—’/ : 11712 g‘l
{LA—IQ Chloride - 30 \
= : 90 R
i

[y

—_—

All parameters are observed within pr

escribed limit, PLCLQQ[L Uwele, \&lS
_ . |

lesypr
ey

\
Regional Officer

B~ 2an

L&
S

oard Analyst

[hze
S

(¥ Scanned with OKEN Scanner



10

‘ - I’h 0)26-3410094
SRV g JE§V] frgo quE, Gere
Jharkhand Slale Pollulion Conlrol Board,
B HIG-1, Housing Colony, Dhanbad-826001
Lab Rel No.3094 - '
: Dale TL\\+15—

Analysis report of Physico Chemical Examingiton of sewage/Trade Effluen!
ora, Dhanbad

! Name & Address of the nallzh - Ekarajor Nallah Bas
2. Pointof Colleciton : 4 Sample of DIS Ekarajora nallah near kall
3. Date and Time of Collection - T;??;;.O% Al-11:20 AM
4.  Collected by: Sri 8. Das, S.T.
5.  Sample Source ; Nallah
“SNo !Paramelers Limits
o J{ Temp AW °C ‘ | >/40°C | AR
— oH 55190 T R
—3 | DOmg/l . v e o]
4 |BOD mg/ll. 30 mg/l 8.2
L-'5"‘”‘066 mg/It 250 mg/l 236
—% | T.S.mg/l 999
——Tss T oomall " gp
—g |T.D.S. mo/lt - 770
——TH - 168
| 40 Calcium z 48
| Magnessium 3 11712
Chioride : | 92
96

13 | Akalinity .

h_,_,_...——l_.--——"‘"—' : ;

'W All paramelers are observed within prescribed limit. P & e widle ~L]

| ciﬁ.M D !, _ |
VAL YA i
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